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A cloie and continuous wdtch is main-
tained on a dav·to-day basis on the running 
of pI"en 'er carr' ing tra;ns and everything 
feasible IS done to ensure the punctuality 
performance. 

Having regard to the overall interests of 
the travelling public and the limitations of 
operation, maximum number of train COllnec· 
tions are provided at various junctions 

A Parliamelltry Committee viz. '"The 
Railway Catering and Passenger Amenities 
Committee. 1 %7" had rocently reviewed the 
policy and p'actices in vogue on Railways ;11 
respect of p'ovision of passenger amenities 
at railway stat ion. and suggesled measures 
to maximi'e the benen;s to the passengers, 
keeping III view the finJncial allocation, 
made for the Fourth Plan period. Out of 15 
recommendations made by the Committee 
in regard to P •• ssenger Amenities 11 ha ,"c 
already been accented and nece .. ary instruc' 
tions have been issued to Railways. One 
recommendation has not been accepted for 
the present and the remaining throoe are 
under consideration. 

Export of Steel 

*489. SHRI SRADHAKAR SUPAKAR : 
Will the Mini,ter of STEEL AND HEAVY 
ENGINEERING he pleased to state : 

(a) ~ r Government propose to 
export steel to foreign counlries in the current 
year; and 

(b) if so, the quantity of steel and the 
countries to which the steel is to be 
exportcd? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI K. C. PANT) : (a) 
Yes, Sir. 

(b) The quantity of steel and the 
countdes to which the steel is to be exporled 
would depend on the target for export 10 be 
fixed by the Steel Exports Committee in the 
liaht of past commitments aDd domestic 
demand in the foreign countries, the relative 
profitability of foreign markets and such 
other factors. It is not possible to make at 
tbis stage a forecaste of quantities and 
destioation for exports of stcel in 1970. 

Enrolment as a Voter in more tbaD 
one State 

.49,.', SHRI S. K. TAPURIAH : Will 

~ Minister of LA W AND SOCIAL 
WELFARE be pleased to state: 

(a) whether under the Represcntation of 
the o ~ Act, a person can register himself 
as a voter in more than one State; 

(b) if not, whether any cases have come 
to the knowledge of Government where suoh 
lapses have been takinl plact ; and 

(c) if so, the action taken in this 
connection ? 

THE MINISTER 
SOCIAL WELFARE 

OF LAW AND 
(SHRI GOVINDA 

MENON): la) The only provisbns relevant 
in this respect "'C those conta'ned in sections 
17 and IS of tho Representation of the 
People Act, 1950 which provide that "No 
pers'ln shall be entitled to be registered in 
the electoral roll for more than one 
constituency" and "No person shall be 
ent.t1ed to be registered in the electoral roll 
for any constituency more than once." 

(b) No case has come to the knowledae 
of the Election Commission where a person 
has got himself registered as a voter in more 
than one State. 

(e) Does not arise. 

Fall In Earnings of Railways 

·491. SHRIMATI SHARD" MUKER-
JEE: Will the Minister ot RAILWAYS be 
plea,ed to state : 

(a) whether it is a fact that there h]5 
been a steady fall in earnings during the 
current year ; 

(b) if so, the rea'ons therefor; and 

(c) the steps taken by Government to 
boost the earnings? 

THE MINISTER OF RAILWAYS 
(SHRI NANDA) : (a) No, Sir. 

(b) Ooes not arise. 

(c) A statement of staps taken is placed 
on the table of tbe House. 

Malemenl 

Marketing and Sales Organisations have 
been set UP on all the Railways to conduct 
market resesrch. attract traffic to rail and to 
m,inlain close contact and liaison with trade 
and industry, 




